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(b) if so, the salient features of the
scheme;

(c) whether it would also cover
the passengers who travel im unre-
served compartmients;

(d) if so, the details thered?; and

(e) whether Government propose
to hike the train fares as a result
ther=of?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF): (a)
Railway passenger insurance scheme
has already been introduced w.e.f.
1-3-94.

(b) A statement is attached. (See
below) .

(c) & (d) Yes, Sir. All valid ticket
and pass holders are covered by the
scheme.

(e) No, Sir.

Statement

The salient features of the Railway
Passengers  Insurance Scheme are as
under:

Under this scheme, Railways will
pay compensation for loss of life or
injuries ‘to bonafide passengers hold-
ing tickets or pass including railway-
men on duty who become victims of
untoward incidents such as terrorist
acts, violent attack, robbery, dacoity,
rioting, shoot-out or arson by any
personl in or on any train carrying
passengers, or in a waiting hall, cloak
room or reservation or booking office
or on any platform or in any place
within the precincts of a railway
station or the accidental falling of
.any. passenger from a train carrying
passengers.

However, no claim for loss of pro-
perty shall be entertained on behalf
of the claimants.

The same scale of compensation
will be available under this scheme
as 18 provided in the Railway Acci-
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dent (Compensation) Rules, 1990,
Under these rules, the compensation
in case of death or permanent dis-
ability is Rs. 2 lakhs, and in case of
injuries the minimum compensation
is Rs. 16,000/- and the maximum is
Rs. 1,80,000/-. )

No comp=nsaton will, however, be
payable in cases of suicide or attempt-
ed suicide, self-inflicted injury, his
own criminal act, or any act com-
mitted in a state of intoXication or
insanity or natural death or disease
o, medical or surgical treatment un-
less such treatment becomes necessary
due to injury caused by the said
‘untoward incident’,

The application for compensation
will be adjudicated by Railway Claims
Tribunal. Nineteen Benches of  this
Tribunal have been set up in diffe-
rent parts of the country., The
decrees of the Railway Claims Tribu-
nal will be satisfied by the Zonal
Railways after following the normal
procedure.

Drop in passenger earnings

5565. SHRI SANATAN BISI: Will
the Minister of RAILWAYS be pleased
to sate:

(a) whether there has been a drop
in passenger traffic earnings; and

(by what steps are being taken to
achieve the operational efficiency and
make the Railways one of the chea-
pest modes of transport?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(ay No, Sir.

(by For improvement of operational
efficiency following steps are being
taken by the Railways.

1. Upgrading technology.

2. Bringing down the cost by
reducing fuel consumption and
material cost.
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3. Rehabilitating assets - yolling
stock and track.

4. Introducing high horsepower
and fuel efficient locomotives.

5. Gradually replacing the old
vaccum braked wagons by mo-
dern air-braked wagons of
high capacity.

6. Introducing self  discharge
wagons of BOBR type for coal
movement.

7. Tmproving the signalling system.
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